
457       Written Answers [ RAJYA SABHA ] to Questions 458 
 

tfTHE MINISTER OF MINES AND FUEL 
(SHRI K. D. MALAVIYA) : (a) No, Sir. 

(b) Does not arise. 

(c) No, Sir.] 

CENTRAL ADVISORY BOARD OF EDUCATION 

147. SHRI A. B. VAJPAYEE: Will the 
Minister Qi EDUCATION be pleased to state: 

(a) whether the Standing Committee of 
the Central Advisory Board of Education for 
Primary Education met at Delhi recently; 

(b) if so, what are the recommendations 
made by it; and 

(c) whether the Committee has also been 
entrusted with the task of implementing the 
policies and programmes relating to the 
primary education? 

THE MINISTER OF EDUCATION (Dff. 
K. L. SHRTMALI) :   (a) Yes, Sir. 

(b) In this meeting, the Committee made 
no recommendation as such. However, it 
noted certain material that was placed before 
it, prepared a list of problems to be studied, 
took decisions of certain procedural matters, 
appointed 4 sub-committees and undertook 
the drafting of a questionnaire to be issued by 
it. 

(c) No, Sir. 

 

 
EDUCATIONAL FACILITIES FOR THE 

CHILDREN OF POLITICAL SUFFERERS 

148. SHRI L. N. DAS: Will the Minister of 
EDUCATION be pleased to state the amount of 
grant given to the States in the year 1961-62 
and from March, 1962 till now under the 
scheme for awarding freeships, half-freeships, 
free seats in hostels and book-grants, etc., to 
the children of political sufferers?] 

|[THE MINISTER OF EDUCATION (DR. K. 
L. SHRIMALI): A grant of Rs. 3,11.000 was 

given during the year 1961-62 to the State 
Governments of Andhra Pradesh, Bihar, 
Madras, Mysore, Orissa and Uttar Pradesh. 
Grants in the year 1962-63 will be released 
when statements of expenditure incurred by 
the State Governments have been received.] 

 
[] English translation. 

 


